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 Rules,  977  (Hindi  and  English  ver-
 sions)  published  in  Notification  No.
 G.S.R.  59  m  Gazette  of  India  dated
 the  3rd  September,  1977,  under  sub-
 section  (3)  of  section  2]  of  the  Rail-
 way  Protection  Force  Act,  1957.
 {Placed  in  Library.  See  No.  LT-
 1028/77.)

 NOTIFICATIONS  UNDER  REPRESENTATION
 OF  THE  PEOPLE  ACT  AND  REPORT  ON
 BIENNIAL  ELECTIONS  70  THE  COUNCIL  OF

 STATES,  ETC.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 NARSINGH  YADAV):  I  beg  to  lay
 on  the  Table—

 qd)  A  copy  of  the  Delimitation
 of  Council!  Constituencies  (Uttar
 Pradesh)  Second  Amendment  Order,
 977  (Hindi  and  English  versions)
 published  in  Notification  No.  G.S.R.
 65(E)  in  Gazette  of  India  dated
 the  23rd  September,  1977,"  under

 *  sub-section  (3)  of  section  3  of  the
 Representation  of  the  People  Act,
 1950.  [Placed  in  Library.  See  No.
 LT-029/77.]

 (2)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (2)  of
 section  9  of  the  Representation  of
 the  People  Act,  950:—

 (i)  S.O.  684(E)  published  in
 Gazette  of  India  dated  the  24th
 September,  1977  making  certain
 corrections  in  Schedule  XXVI  of
 the  Delimitation  of  Parliamen-
 tary  and  Assembly  Constituencies
 Order,  1976.

 (ii)  S.O.  685(E)  published  in
 Gazette  of  India  dated  the  24th
 September,  977  making  certain
 corrections  in  Schedule  VITI  of
 the  Delimitation  of  Parliamen-
 tary  and  Assembly  Constituen-
 cies  Order,  1976.

 Gii)  S.O.  725(E)  published  in
 Gazette  of  India  dated  the  8th
 October,  1977  making  certain

 NOVEMBER  15,  977  Re.  Qn.  of  Privilege  240

 corrections  in  Schedule  XVI  of
 the  Delimitation  of  Parliamen-
 tary  and  Assembly  Constituencies
 Order,  1976.

 (iv)  S.O.  726(E)  published  in.
 Gazette  of  India  dated  the  8th
 October,  977  making  certain
 corrections  in  Schedule  IV  of  the
 Delimitation  of  Parliamentary
 and  Assembly  Constituencies
 Order,  1976.

 (3)  A  copy  of  the  Report  (Hiadi
 and  English  versions)  on  Biensial
 Elections  to  the  Council  of  States
 and  Legislative  Council,  976  (Nar-
 rative  and,.Statistical}).  [Placed  in
 Library.  See  No.  LT-030/77.]

 FINANCE  ACCOUNTS  OF  UNION  GOV#RN-
 MENT  For  1975-76.

 SHRI  NARSINGH  YADAV:  On
 behalf  of  Shri  Zulfiquarulla,  I  beg  te
 lay  on  the  Table  a  copy  of  ‘the
 Finance  Accounts  of  the  Union  Gev-
 ernment,  for  the  year  ‘1975-76  (Hindi
 and  English  versions).  [Placed  in
 Library,  See  No.  LT-203/77.]

 2.03  hrs.  '

 RE  QUESTIONS

 भी  उग्नसेन  (देवरिया) :
 _

 अध्यक्ष
 “महोदय,” मे  प्रश्नो्  के  हैं  सम्बन्ध में  एक  ही.

 व्यवस्था  का  प्रश्न  उठाना  चाहता  हूं  कल

 प्रश्नों  की  सूची  में  20  प्रश्न  दिये  गये  थे,

 लेकिन  केवल  4  प्रश्न  पूछने  का  अवसर  दिया

 गया  ।  आज  भी  ऐसा  ही  हया है
 अगर  20  प्रश्तों  में  से  वेवल  4  प्रश्नों

 को  सदन  में  पूछने  का  अवसर  मिलेगा,

 तो  कस  काम  चलेगा  ?  म#  आप  से

 निवेदत  करना  चाहता  हूँ  कि  आप  इस

 किशिय  मेंवब्यवस्था  दें  t

 MR.  SPEAKER:
 responsible  for  that.
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 Ali  of  you  are


